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LOK SABHA 

Tuesday, December 4, 1962/Agra-
hay ana 13, 1884 (Saka). 

The Lok Sabha met at Twelve of the 
Clock. 

LMR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

SHORT NOTICE QUESTIONS 

Inland Water Transport Services to 
Assam 

+ J Shri Indrajlt Gupta: 
S. N. Q. 4. L Shri Daji: 

Will the Minister of Transport and 
Communlcations be pleased to state: 

(a) whether any moves have been 
made for early settlement of the 
strike by the Pakistani section of 
crews of the Joint Steamer Compa-
nies operating in Assam and West 
Bengal; 

(b) whether alternative means of 
transporting essential goods to Assam 
by road has tlnally, been decided 
upon; and 

(e) if so, details of the ~ e e  

The Minister of Shipping in the 
Ministry of Transport aDd Communi-
~.ation~ (Shri Raj Bahadar): (a) to 
(el. A statement giving the inforrna-
twn required is pla~ed on the Table 
01 the Sabha. r See Appendix I, an-
nE-xure No. 911. 
2340 (Ai) LS-I. 
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Shri Indrajlt Gupta: May I know 
whether it is a fact that during the 
two months' duration of this strike, 
the accumulation of essential goods, 
particularly of tea and jute in Assam, 
has mounted up to the value of over 
Rs. 5 crores or so, and if so, whether 
this is not having a seriou. effect on 
our foreign exchange position? 

Shri Raj Bahadur: There is no doubt 
that there has been a certain accumu-
laiion of goods. of tea particularly in 
Assam. But, recently, we have taken 
steps to move the accumulated stocks 
of tea and other goods by train and 
by road. 

Shrl Indl ajit Gupta: Has the Gov-
ernment's attention been drawn to 
the statement made by a Minister of 
the Assam Government to the effect 
that the strike has been engineered 
by the Pakistan Government itself in 
order to blackmail us and to disrupt 
our economy? 

8hr1 Raj Bahadar: That might be 
an inference drawn by the MiniSiter 
of the Assam Government. I have 
not seen that statement. But, so far 
as the strikers are concerned, the 
demands that they have put forth are 
not entirely of the nature of an in-
dustrial dispute. Some of those de-
mands smack of politics behind the 
people who are supporting the strike. 

Shrl Dajl: The statement says that 
the scheme to move the goods by 
road transport requires about 250 
trucks. May r know how many 
trucks have up till now been made 
available by Government for the 
transport of goods to Bengal and 
1Jice versa? 
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Shri Raj Bahadur: At the moment, 

we have already acquired about eight 
or ten trucks, to begin with. But we 
arc not getting suffir·jl'nt qu •. lltitioR of 
goods to move, because the private 
trade is not yet sending goods in 
the reQuired quantities. We have 
placed orders for 50 trucks, out of 
which 8 have been received, and 42 
are in transit from Madras to Cal-
cutta. We propose to place orders 
for 50 more. 

Shrl S. M. Banerjee: From the 
statement it appears that the Labour 
Commissioner had discussions with 
the Pakistan Deputy High Commis-
sioner at Calcutta, and the negotia-
tions have practically failed. In view 
of the serious situation prevailing 
there, will Government take this 
matter up at the Ministerial revel, 
with Pakistan? 

Shrl Raj Bahadur: Our Deputy High 
Commissioner in Dacca has been con-
tacting the Chief Secretary of the 
East Bengal Government in this mat-
ter, and the representatives of the 
company have also been meeting the 
authorities both in Rawalpindi and in 
Dacca. I think that whatever con-
tacts can be established and should 
be established are being established. 

Shrl Hem Barua: In view of the 
fact that this strike by the Pakistani 
crew is a political move on their part, 
may I know whether Government 
have tried a political solution to this 
problem, pending which, may I know 
whether in order to avoid such situa-
tions in the future. because of the 
emergency, Government propose to 
Indianise th(' services, the ratings 
etc.? 

Shri Raj Bahadur: So far as a move 
on one part is concerned, the repre-
lIenlatives of the Joint Steamer Com-
panies sent us a memorandum in 
which thcy asked whether the Gov-
ernment of India would be prepared 
to send a representative to jOin in the 
discussions for the solution of this 
problem, and we hllve signified our 
assenJ! to that. A similar memoran-
dum has been sent to the Pakistan 
Government. 

So far as the question of Inc1ianisa-
tion ill concerned, our desire is that 
we should have more and more 
Indians on this service. We shall do 
that, taking into account the various 
circumstances that are prevailing now 
or that may be created becan"'" of this 
strike. 

Shrl Ranga: It is more than tlfteen 
days since the han. Minister announ-
ced in a very courageous manner 
that he was going to provide for alter-
native transport by road. How is it 
that Government have made arrange-
ments now only for 8 trucks, \nd how 
is it that the private trade is not rea-
ponding, and Government do not. 
know how they can help in the trans-
port of the accumulated stocks • of 
tea and other thines? 

Shrl Raj Bahadur: I can assure the 
hon. Member that courage is not lack-
ing at all. If there is railway capa-
city sufficient for the purpose of 
movement of goods we make use of 
the rail capacity in the tlrst instance 
because it is much cheaper compared 
to the road transport. We would like 
to place that number of trucks only 
that might be necessary on the road 
under the Government organisation. 
We are trying to see that the required 
number of trucks needed by the 
Assam Government for their civilian 
and other needs are acquired. That 
is Why we are trying to acqui;'c ... 
many as 100 new trucks. Apart from 
that, 200 new trucks have been allot-
ted to Assam Government and all 
these trucks will be pushed into ser-
vice as and when required hy the 
exigencies of traffic. 

Shri C. K. Bhattacharya: Has the 
Minister's attention been drawn to 
reports in the Calcutta Press about 
the false tales circulated in Pakistan 
by the employees of the fifty held-up 
steamers that in Calcutta and in 
India they are being forced to donate 
blood for our soldiers and whether 
any attempt has been made to contra-
dict these things? . 
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Shri Raj Bahallur: 1 am not aware 
of the tales that the people who are 
behind the strike are spreading in 
Pakistan because we do not get the 
information from Pakistan. 

Shri C. K. Bhattacharya: These are 
!'eported in the Calcutta Press. . 

Recruitment to the Army 

S. N. Q. 5. Dr. L. M. Slnrhvl: Will 
the Minister of Defence be pleased to 
atate: 

(a) whether any recruitment tar-
gets haye been fixed or finalised re-
Cf'ntly; 

(b) if so. the details thereof; 

(e) whether Government have re-
ceived any complaints of favouritism 
in recruitment; 8JId 

(d) whether it is proposed to relax 
the prescribed requirements for re-
cruitment in the present situation of 
emergency? 

'!'be MiDillter of Defence 
Y. B. Chavan): (a) Yes, Sir. 

(Shr! 

(b) It is regretted that it will not 
be in the public interest to give the 
details. 

(c) No, Sir. 

(d) Some relaxations have been 
made in the physical standards and 
upper age-limits fOr recruitment. No 
other relaxation is under considera-
tion. 

Dr. L. 1\1. Singhvi: What concessions 
and facilities are to be provided by 
the Universities and other such insti-
tutions to those who may be wishing 
to join the Defence Forces and whe-
ther any attpmpts havp been made 
to frame these proposals for Conces-
sions and facilities on a uniform basis 
so th.lt they may be available to all 
studpnts of all universities equally? 

Shrl Y. B. Chavan: There are no 
such concessions. The question is not 
for giving students concessions as 

~ r . The question was about the 
recruitment to the army in general. 

Dr. L. M. Slnrhvi: Recently, the 
Vice Chancellor of the Madras Uni-
versity had announced that several 
concessions and facilities would be 
extended to those wishing to join the 
Defence Forces. Are t e~ conces-
sions to be implemented on a uniform 
basis all over the country? 

Mr. Speaker: That may be done by 
the Vice Chancellors or other univer-
sity authorities. 

Dr. L. M. Starhvt: It is not to be 
done merely by individual universi-
ties. I am asking whether Govern-
ment have decided to take any steps 
in the direction of making rules or 
giving concessions uniformly all over 
the country. It is not to be done by 
a single Vice Chancellor only; it is to 
be done by all the universities at the 
instance of the Government of India. 
Have the Government taken such a 
step? 

Shri Y. B. Chavan: Whatever IU,-
restions may be made by the different 
Vice Chancellors can certainly be 
('onsidered. 

Mr. Speaker: The hon. Member lIBya 
that one Vice Chancellor maltes lome 
announcement or observation giving 
certain concessions. "Can Government 
extend them to the others? 

Shrl Y. B. Chavan: I am not aware 
of any such statement and even if 
somebody makes a statement like 
that I do not know how it can be 
binding on the Government. 

~ ~ m  : ~ iI !  'flIT mu;r if; 

t'lT'f if 1l~. '1" >;n: ;: h lf~  f~;f rr 

f~ t~ ':m ~~ fu<rr lI"IlT It fifo" 
~f'ff. it mcft> ~ ll  if · ... ,fT loT ;; ~  
fTfi< '1fT if0 it ~ oil ~ ;rr<t;, 

.n7.'iT !f.J r(.T ~ , rl'~ ~I  '11 Hr '"'" 
~. 'i't~~ rr~ 1 




